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MADHYA PRADESH ACT
NO. 8 or 2018
THE MADHYA PRADESH APPROPRIATION ACT, 2013.

[Received the assent of the Governor on the 27th March, 2018; asseht first published in the “Madhya Pradesh Gazette
(Extra-ordinary)’’, dated the 28th March, 2018.]

An Act to authorise payment and appropriation of certain further sums from and out of the
Consolidated Fund of the State of Madhya Pradesh for the services of the Financial Year
2017-2018.

Be it enacted by the Madhya Pradesh Legislature in the sixty-ninth year of the Republic of
India as follows:—

1. This Act may be called the Madhya Pradesh Appropriation Act, 2018. Short title.
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Issue of Rs.
2,88,92,65,700
from and out of
the Consolidated
Fund of the

© State for the

Financial Year
2017-18.

2. From and out of the Consolidated Fund of the State of Madhya Pradesh there may
be paid and applied sums not exceeding those specified in column (3) of the Schedule
amounting in the aggregate to the sums of Rs. Two hundred eighty eight crore ninety two
lakh sixty five thousand seven hundred only towards defraying the several charges which
will come in the course of payment during the Financial Year 2017-2018 in respect of services
and purposes specified in column (2) of the Schedule.

Appropriatation. 3. The sums authorised to be paid and applied from and out of the Consolidated Fund
of the State of Madhya Pradesh by this Act, shall be appropriated for the services and
purposes expressed in the Schedule in relation to the said year.

THE SCHEDULE
(See Sections 2 and 3)
M ) 3
No of Vote Services & purposes Sums not exceeding
' Voted by the Charged on the Total
Legislative Consolidated
Assembly Fund
Rs. Rs. Rs.

01. General Administration

Revenue  10,00,00,000 0 10,00,00,000
06. Finance -

Revenue 100 0 100
07. Commercial Tax

Revenue 100 0 100
08. Land Revenue and District

Administration
’ Revenue 0 13,84,900 13,84,900

12.  Energy

Revenue. 0. 69,87,37,600 69,87,37,600
23.  Water Resources Department

Capital 500 0 500
24. Public Works-Roads and Bridges

Capital 41,400 0 41,400
26. Culture

Revenue  72,52,00,000 0 72,52,00,000
30. Rural Development

Capital 300 0 300
32. Public Relations

Revenue  32,50,00,000 0 32,50,00,000
35. Micro, Small & Medium

Enterprises
Revenue  75,00,00,200 0 75,00,00,200
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Rs. Rs. » Rs.

Women and Child - ¢
Development
Revenue 300 0 300

Financial assistance to

Urban bodies
Revenue 0 28,89,00,000 28,89,00,000

Public Works-Buildings . 0
Capital 300 0 300

Revenue 1,90,02,00,700  98,90,22,500 2,88,92,23,200

Total Capital 42,500 0 42,500

Grand Total 1,90,02,43,200  98,90,22,500 2,88,92,65,700
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